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NEW DELHI 
DATED:  16 .03.2026 

 
(PRADEEP MISRA & DALEEP DHYANI)          
Counsel for U.P. Pollution Control Board 

138, New Lawyers Chamber, 
Supreme Court of India, 

New Delhi-110001 
(M.) 9810252518 

Email: pradeepmisra@yahoo.com 
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